97 Message from R.S. AGRAHAYANA 15, 1890 (SAKA) R.O.H. 198

st faafa faer @ wiw mogd 9%
Az g1 gt at guI sy FEf A
AT § G FATT IHE TEY A1 a1Er
| ¥fFq zmy feam w1 o9 9

wa are § | gafa cawr SET aH
1A famar arfgg

MR. SPEAKER : You tell that to the
ssiness Advisory Committee. 1 will wel-
me it.

18 hrs. .
MESSAGE FROM RAJYA SABHA

| SECRETARY : Sir, 1 have to report
ie following meassage received from the
kcretary of Rajya Sabha :—

‘1 am directed to inform the Lok Sabha
hat the Rajya Sabha at its sitting held on
Monday, the 25th November, [968, adopted
the following motion in regard to the Com-
miltee on the Welfare of Scneduled Castes
nd Scheduled Tribes’ :

MOTION

“That this House concurs in the re-
commendation of the Lok Sabha that a
committee of both the Houses to be
called the ‘Committee on the Welfare
of Scheduled Castes and Scheduled
Tribes' be conslituted for the purpose
set out in the motion adopted by the
Lok Sabha at its sitting held on the
30th August, 1968 and communicated to
this House, and resolves that this House
do join in the said Committee and pro-
ceed to elect in accordance with the
system of proportiopal representation
by means of the single transferable vote
and by secret ballot, ten members from
among the Members of the House to
serve on the said Committee.”

1 am further to inform the Lok Sabha
hat at the sitting of the Rajya Sabha held
m Thursday, the 5th December, 1968 the
hairman  declared the following members
i the Rujya Sabha to be duly eclected to
be said Committee :

I. Shri Dayaldas Kuree
2. Shri B. T. Kemparaj
3, Shri Gaoeshi Lal Chaudbhary

Shri K. 8. Chavda
Shri B. D. Khobragade
Shri Neki Ram

Shri E. M. Sangma
Shri M. V. Bhadram
Shri Man Singh Verma
Shri Lokanath Misra.

SePIRL

PRESIDENT’S ASSENT TO BILLS

SECRETARY : Sir, [ also lay on the
Table following two Bills passed by the
Houses of Parliament during the current
session and assented to by the President
since a report was last made to the House
on the 12th November, 1968 : —

(1) The Delhi and Ajmer Rent Con-
trol (Nasirabad Cantonment Re-
peal) Bill, 1968

(2) The Central Industrial Security
Force Bill, 1968.

12.20 hrs.

DELHI RENT CONTROL (AMEND-
MENT) BILL

(i) Report of Joint Committee
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(ii) Evidenee

=t wgre fag wreat - geas qgte,
# fasey Frurar faxw  gfafrag, 1958
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12.21 hrs.
BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TRY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGIH) :
Gouvernment Busioess in this House during



